127 Written Answers

three years. The previous Committee
constituted in September, 1967 had
a life of nearly five years until ihe
present Committee was constituted in
July, 1972. There has been some delay
in the re-constitution of the present
Haj Committee. It was considered ex-
pedient to continue the term of the
Haj Committee because of certain
specific problems and procedures
which had to be faced in 1975, 1976,
for example, the introduction of new
guidelines and among othrer thing call-
ing for a higher minimum foreign ex-
change issued by the Saudi au-
thorities in 1975. In 1976 the Haj
Committee took over the Lottery
for selection of ©pilgrims hitherto
conducted by the Mogul Line.
There was, therefore, some necsd for
continuity. However, a decision to
reconstitute the Haj Committee has al-
ready been taken and will be given
effect to at the earliest possible date
keeping in view the need to avoid any
problems relating to arrang=ments for
the forthcoming Haj. It should tbte
borne in mind that in the 19-member
Haj Committee three are Members of
Parliament angd two are Central Go-
vernment nominees. It was therefore,
desirable to wait till the FElecfions
were over before deciding on the re-
ronstitution.

wraafas fafeea qufa

2326. ST FAMIEET WATT qTIY ¢
T waree ST afvEaT wea e Hen
e TATH FT FAT F47 fF

(F) =T WA H AM@EAS FT TG
fafrcragfa sreai g 2 o7 w1 I8
gzf7 agf ¥ T Wi | &l HWIT F4qT
FoAT 2o # faorgwe oforar W ozEey
qgT WA AW

(=) 71 58 < fafwcaT

gzfA & fa7 ggq g7 971 I"G7°9 *Y
Sgawar @ AT AL G 7

JUNE .30, 1977

Papers Laid 128

\

e WX qftare weamor w@et
(= T ArTmer) - (%) S BT AWM
" T e Jat & fawa #
TAs  dfgas = wrdm et
ggfaal, granad 7R srgfas ffecr
gefa &t &1 aheE )\ 9%
T F Bral A TH A A WEAR
F Hegga fFan oo F g9

- -

A ¥ WgEg  agfa &1 w=em g

(@) s a8 | WA fafEe
T egAeal FT TS T | A T2 94-
adfa @iFar g A agfaat & fasw
F forg Fast 40.00 =M@ wIU W .
T A, F&T I7FEl AIAAT F FET |
" g T YOIsH & AT 10, 02 ¥
TIC F T &V AITET |

12.34 hrs.

SHRI SHIV NARAIN SARSONIA
rose—

MR. SPEAKER: 1 will not allow
You to bring a bottle and show it
whenever you choose. There are
papers to be laid now; then comes the
Calling Attention and the Demands of
the Ministry of Agriculture will come
up afterwards. Then you can explain
all about it to the Food Minister, not
any time you choose. 1 have seen the
bottle in my chamber. There are flies
in the bottle. He cap show it to the
Food Minister.

12.35 hrs.
PAPERS LAID ON THE TABLE

DEFENCE SERVICEs ESTIMATES, 1977-78
AND DETAILED DEMANDS FOR GRAN1S
OF MINISTRY OF DEFENCE FOR 1977-78

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
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AVINDRA VARMA): On behalf ct
hri Jagjivan Ram, ] beg to lay on the
Table—

(1) A copy of the Defence Servi-
ces Estimates, 1977-78 (Hindi and
English versions). [Placed in Lib-
rary, See No. LT-546/77].

(2) A copy of the Detailed De-
mands for Granis (Hindi and English
versions) of the Ministry of Defence
for 1977-78. [Placed in Library.
See No. LT-547/77].

DETAILED DEMANDS FOR GRANTS OF

MINISTRY OF EDUCATION AND SOCIAL

WELFARE AND OF DEPARTMENT OF CUL-
TURE FOR 1977-78

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE AND CUL-
TURE (DR. PRATAP CHANDRA
CHUNDER): I beg to lay on the
Table—

(1) A copy of the Detailed De-
mands for Grants (Hindi and Englich
versions) of the Ministry of Educa-
tion and Social Welfare for 1977-78.

(2) A copy of the Detailed De-
mands for Grants (Hindi and Fn-
glishr versions) of the Department of
Culture for 1977-78. [Placed in Lib-
rary. See No. LT-548/77].

POSTGRADUATE JINSTITUTE OF MEDICAL

EDUCATION AND RESEARCH (2ND AMDT.)

REGULATIONS, 1976 AND NOTIFICATIONS

UNDER PREVENTION OF FoOpD ADULTERA-
TION AcT, 1954.
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[Placed 1in Library. See No. LT_
549 /\77].

(2) ara mafasaw faamor  afa-
famq, 1954 F:r ar7 23 Y ITwTA
(2) & zeauqa faeafafea afag=am
(fg=y @ar  waAsr HeF701) FT OFH-
oF afF —

(%) @ mrfago faareo (qgear
qova) farw, 1977, S fa9is 4
FA4Y, 1977 F AT F AT H
AMITIAT  ASIT arodiofqo 4 (¥)
g Txrfas zo

(%1) @ agfaan fqam (gaw
gntaT) faow, 1977 siv feaw 15
AU, 1977 & AIG & ANGT H
afug=q1 Asar ATodtefae  18(¢)
# awifaa gq 91

[Placed in Library. See No. LT_
550/177].

NOTIFICATION UNDER MINES AND MIiINE-
RALS (REGULATION AND DEVELOPMENT)
Act, 1957

THE MINISTER OF STEEL AND
MINES (SHR1 BIJU PATNAIK): I
beg to lay on the Table a copy of
Notification No, S.O. 2016 (Hindi and
English versions) published in Gazctte
of India dated the 18th June, 1977,
under sub-section (1) of section 28 of
the Mines ang Minerals (Regulation
and Development) Act, 1957. [Placed
in Library. See No. LT-551/77].



